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SHRI JAI PARKASH AGGARWAL: Sir. this is not fair (Interruptions) 

�� /��0���  : Iv��* ��, �\�� �ह*� F��� �8*� 
*�� @�M...(-��.��)... 
H��� +� �8*��� ��...(-��.��)... 
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����...(-��.��)... 

MR. DEPUTY CHAIRMAN: Mr. Aggarwal, please sit down. 

...(Interruptions)... I have called his name. So, let him put his 

supplementary....(Interruptions)... 
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?��� ��  I]	��	 ह� ��A� �����B �� �EE �� �ह� @�, �ह 
�l*� ��* ��, ���� 

�P�� �X� 2005-06 �� ��E ह  .� � 
b*ह�* �� �* �� 6������ �� 
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Basic amenities for slum dwellers in metros 

†*486. SHRI JAI PARKASH AGGARWAL: Will the Minister of 

URBAN EMPLOYMENT AND POVERTY ALLEVIATION be pleased to 

state: 

† Original notice of the question was received in Hindi. 
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(a) whether the people in slum clusters in metropolitan cities specially in 
Delhi, Mumbai, Kolkata and Chennai are living in miserable conditions; 

(b) whether Government propose to take any effective steps to provide 
necessary basic amenities like power, pollution free environment, severage, 
drinking water to the people living in such slum clusters in the country, 
specially in Delhi; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF URBAN 

EMPLOYMENT AND POVERTY ALLEVIATION (KUMARI SELJA): (a) 

to (c) A Statement is laid on the Table of the Sabha. 

Statement 

(a) to (c) The slum clusters in metropolitan cities including Delhi, 
Mumbai, Kolkata and Chennai do indeed lack sufficient basic civic 
amenities. For integrated Development of slums through projects for 
providing shelter, basic services and other civic amenities with a view to 
provide utilities to the urban poor in select 63 cities, a Sub-Mission on Basic 
Services to the Urban Poor (BSUP) has been launched on 3rd December, 
2005. Delhi, Mumbai, Kolkata and Chennai are included in these 63 cities. The 
Sub-Mission on BSUP is implemented on a demand-driven basis for which State 
Governments are required to prepare and submit City Development Plans 
(CDPs); Detailed Project Reports (DPRs) and also to sign Memorandum of 
Agreement (MoA) making a commitment to undertake urban reforms. Major 
admissible components of BSUP inter-alia include housing; environmental 
improvement and development of infrastructure projects; construction and 
improvement of drains/storm water drains; solid waste management; street 
lighting; improvement of water supply/sewerage/drainage; construction of 
community toilets/baths; providing civic amenities like community halls, child 
care centres, etc. However, providing electric power is not an admissible 
component. 
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E&*�, �8^�#, ��*��	� 1� 
�n�� N��) ���� 30 b��E� *�� i8���  �*?.�� �) �ह	� ह\ 1� F���  ��� ��# 
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�� CN�����+ ���+ :  �ह 
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...(-��.��)... 
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The Whip has to take note of this. ...(Interruptions)... The House cannot 

tolerate this. ...(Interruptions)... 
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SHRI PENUMALLI MADHU: Sir, ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: The hon. Member has just put his first 
supplementary question. ...(Interruptions)... 
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��	� ह\, 3�� ����  ��� 63 Wह�B �), F��� �� ��
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very important matter. 
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†Transliteration in Urdu Script. 
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*" ����� ���9� �� �� �K ���� (�" 
E" @� F���  ��E ��# � �� �हR �हR 
H��, �� ���� *�� I�l� a* . �) �ह), o�� �8^�# ��  
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MR. DEPUTY CHAIRMAN: Question Hour is over. 

__________ 

WRITTEN ANSWERS TO STARRED QUESTIONS 

Strengthening of Prasar Bharti 

*481. SHRIMATI S. G. INDIRA: Will the Minister of INFORMATION 

AND BROADCASTING be pleased to state: 

(a) whether it is a fact that Government had decided to strengthen the 

Prasar Bharti; 

(b) if so, the details thereof; 

(c) whether it is also a fact that Government had constituted a Group of 
Ministers in this regard; and 

(d) if so, the details of deliberations made by the Group of Ministers in 
their meetings? 

THE MINISTER OF INFORMATION AND BROADCASTING (SHRI 

PRIYARANJAN DASMUNSI): (a) to (d) Yes, Sir. In order to strengthen the 

working of Prasar Bharti, the Government has constituted a Group of Ministers 

(GoM) on 7th March, 2006 to inter alia consider the following issues 

pertaining to it:— 

(viii) Capital Structure and funding pattern for Prasar Bharti; 

(ii) Restoration of Section 22 of the Prasar Bharti Act; 

(iii) Continuation of facilities of accommodation, health and education to the 

employees � ntil they join Prasar Bharti; 
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